Ol TEM NO. 6 COURT NO. 8 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).14160 O 2004

(From the judgenent and order dated 21/11/2003 in CMAP No. 1505/1996 of H GH COURT OF

JUDI CATURE AT ALLAHABAD)

STATE OF U.P. & ORS. Petitioner(s)

VERSUS

RAJ KI SHORE YADAV & ANR. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and exenption fromfiling O T.)

Date: 11/02/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. VENKATARAMA REDDI

HON BLE MR JUSTICE A K. MATHUR

For Petitioner(s) M . Anuvrat Sharma, Adv.
M. Sanjay Kumar Singh, Adv.

M. Jati nder Kumar Bhati a, Adv.

For Respondent (s) M. Jitendra Mhan Sharnma, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Rej oi nder affidavit has not been filed so far.

List for hearing in the nonth of February, 2005.



( Meenu Sethi ) ( Promla Na

gpal )
Court Master Assi st ant Re
gistrar
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